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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs.): DELHI
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Copyf/owérded for information and necessary action to:-

97 All the Ld. Principal District & Sessions Judges, West/New Delhi/South West/South/South
East/North/North West/East/North East & Shahdara District Delhi/New Delhi and office of -
the Ld. Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI), Rouse Avenue
Court Complex, New Dethi.

2. All the Hon’ble Courts dealing with the criminal matters of Central District, Tis Hazari Courts,
Delhi.
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\/‘/ £AVINDER BEDI)

AN DISTRICT JDUGE (Comm. Court)/
OFFICER IN-CHARGE, GENERAL BRANCH (C), THC, Delhi.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

2 -9 ,
Nﬁ:] = /Circular/Genl./West/THC/2024 Dated °%/ 6 )’V

CIRCULAR

Sub: Regarding exemption from hearing/peshi of UTPs in the Hon'ble Trial Courts of
West District, Tis Hazari Courts, Delhi due to non availability of Police Force
for the forthcoming duties of GPE 2024 and intimation of the next date of
hearing for hearing/peshi of UTPs accordingly.

Forwarded copy of Endorsement Letter No. 13604-13684/Genl.11/2024 Dated
04.05.2024 bearing Diary No. 4792 Dated 06.05.2024 along with copy of Message of
Communication Unit of Delhi Police Dated 02.05.2024 Bearing Diary No. 2306 Dated
03.05.2024 received, on the subject cited above, from Sh. Ravinder Bedi, Officer In-Charge,
General Branch, (C), District Judge (Commercial Court), Tis Hazari Courts, Delhi for the

information and necessary action to:-

1. All the Hon'ble Courts dealing with Criminal Matters of West District, Tis Hazari
Courts, Delhi.

2.,/The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for

\/111.ploading the same on Centralized Website through LAYERS as well as on the

Website of West District.

3. PS to the Ld. Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi.

4, The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for
uploading the same on LAYERS.

7
(Ajay Gupta)
District Judge (Commercial Court) - 05/
Officer In-charge, General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:~ As above.



